
Government of Jammu & Kashmir
Department of Rural Development & Panchayati Raj

Civil Secreta riat, Jammu/Srinagar
Emall ID; ikrdd-nr@ik.qov,in webslte: rkpanchayat.jk.gov.ln Tet. o.0r.91-2s64763 (J), 0194-2506269 (S)

Notifica.tion
Srinagar, the 30'bf June, 2026

S.O.\[:-ln exercise of the powers confened by Section 80 ol the Jammu and Kashmir
Panchayati Raj Act, 1989 read with all other provisions enabling in this behalf, the
Government of Jammu and Kashmir hereby directs that for the words and figures
"Chapter VIII-A" and "Chapter VIII-B" appearing in the Jammu and Kashmir Panchayati
Raj Rules, 1996, the words and figures "Chapter VII-A" and "Chapter Vll-B''. shall
respectively be substituted.

By order of the Lieutenant Governor.
sd/-

(Mohammad Aijaz Asad), IAS
Secretary to the Government

No: RDD-Pnch/21412023-12(E-7275117) Dated: 30.06.2026

Copy to the:

l. Ld. Advocate General, J&K.
2. All Financial Commissioners (Additional Ch ief Secretaries).
3. Additional Chief Secretary to the Hon'ble Chief Minister.
4. Director Ceneral of Police, J&K.
5. All Principal Secretaries to the Govemment.
6. Principal Secretary to the Hon'ble Lieutenanl Covemor. J&K.
7. Joint Secretary (JKL) Ministry of Home Affairs, Government ol India.
8. Joint Secretary, Ministry of Panchayati Raj, Government of lndia.
9. All Commissioner/Secretaries to the Covernment.
10. Chief Electoral Otlicer, J&K.
I L Chairman Special Tribunal J&K.
12. Director, General. J&K Institute ofManagement, Public Administration and Rural Development.
13. Divisional Commissioner, Kashmir/Jammu.
14. All Deputy Commissioners.
15. All Heads of Departments/Managing Directors/Pu Ss/Autonontous Bodies/Secretary Advisory

Boards.
16. Director lnformation, J&K.
I 7. Secretary, JKPSC/SSB/BOPEE.
18. Directoq Archieves, Archaeology and Museums, J&K.
19. Secretary, J&K, Academy ofAn, Cuiture and Language.
20. OSD to Hon'ble Deputy Chief Minister.
21. General Manager, J&K Ranbir Press.
22. Private Secretary to Hon'ble Chief Minister.
23. Private Secrelary to the ChiefSecretary.
24. Private Secretaries to all Hon'ble Ministers, J&K.
25. Private Secretary to Advisor to Hon'ble Chief Minister, J&K.
26. Private Secretary to Secretary to the Government, Department of RD & PR
27. Incharge Website/(w.2.s.c).
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